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Exemption from Excise Duty to New 
Industrial Units

•237. SHRI M. RAM GOPAL RED
DY: Will the Minister of FINANCE 
AND REVENUE AND BANKING be 
pleased to state;

(a) whether the Indian Merchants 
Chamber had requested for grant of 
complete exemption from payment of 
excise duty for a specified period to 
new industrial units; and

(b) if so, the reaction of Govern
ment thereto?

THE MINISTER OF FINANCE 
AND REVENUE AND BANKING 
(SHRI H. M. PATEL): (a) Yes, Sir.

(b) Exemption from excise duty to 
the extent of 2S per cent of the duly 
otherwise payable is already avail'- 
able to new units producing specified 
goods, under the scheme of excise 
duty relief to encourage higher pro
duction, announced under notification 
No. 198/76-CE, dated 16th June, 1970. 
Further reliefs are under examina
tion.




